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PREFACE 

. This Brochure gives brief information about the work done by the follow- 
ing Committees of the Haryana Vidhan Sabba during the year, 1969-70 — 

(1) Public Accounts-Committee ; 

(2) Committee on Estimates ; 

(3) Rules Committee ; 

(4) Committee on Government Assurances ; 

(5) Committee on Subordinate Legislation ; 

(6) Committee of Privileges ; 

(7) Business Advisory Committee ; 

(हि) Library Committee ; and 

(9 House Commitice. 

The General Purposes Committee and the Committee on Petitions were 
also constituted but these Committees did not hold any meeting during the 
period under review. However, mention of membership of these Committees 
‘only has been made. 

CHANDIGARH : RAY KUMAR MALHOTRA, 

The 30th July, 1970 J Secretary, 
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PUBLIC ACCOUNTS COMMITTEE 

1. The Committee consisted of nine members of the Haryana Vidhan 
Sabha who were elected by the Sabha on the 14th February, 1969, according 

to the principle of proportional representation by means of a single transferable 

vote. Khan Abdul Ghaffar Khan was appointed by the Speaker to be the 

Chajrman of the Committee. The Committee held forty meetings. The 

names of members and the number of meetings attended by each one of them 
are shown in the following table :— 

Serial - - - Name of Member Number of 
No. meetings 

attended 

I Khan Abdul Ghaffar Khan o 35 

2 Shri Balwant फर्श Tayal - e 37 

3 Shri Banarsi Dass Gupta . 35 

4 ShriFateh Chand Vi . 39 

5 Shri Hari Singh Yadav . 40 

6 Shri Jai Singh Rathi - 39 

7 Shri Om Parkash Garg . 38 

8 Shri Raj Singh Dalal ' o 34 

9 *Shri Ram Parkash . > 4 

#»Shri Harkishan Lal .- 16 

. 
e
 
o
 

. Note—*Qn his appointment as Parliamentary Sccretary, he resipned his seat from 

the Public Accounts Co_mmlpp'ttee for the year, 1969-70 with effect frem the 24th June, 1969. 

wsElected with effect from the 14th August, 1969, for the unexpired period of the year, 

1969-70 in the vacancy caused by the resignation of Shri Ram Parkash. 

Accounts Examined 

2. The Committee examined the Appropriation Accounts of the com- 

posite Punjhab Government for the years, 1964-65 and 1965-66 and the Audit 

Reports, 1966 and 1967, in cofaras these relate to areas now forming part of 

the Haryana State and Appropriation Accountsdiof the Haryana Government 

for the years, 1966-67 and 1967-68 and the Audit Reports, 1968-69. + 



Meetings held and Business -Transacted 

3. The dates of Meetings, the number of Members present and the business transacted at each meeting are given-below —- 

Serial . ‘Date, Number . - Business transacted o~ No. of Mem- = 
bers - _ - T o present - 

गिल S - : 

1 2151 May, 1969 .. 7 1.7”Passing of condolence resoluticn in regard 
to the death of :— 

" (i) Dr. Zakir Hussain; and 

- - (ii) Shri Jagdish Chander, M.L.A, A 

2. The Secretary, the Accountant-General, 
Haryana and the C.hairman’ explained the scope 
and functions of the Committce to the M_crn____bers.‘ 

2 2nd June, 1969 .. 7' (i) The matfér of making the Report of the Pub- - - lic Acconnts Committee as ‘priced Publication 
or general sale was placed before the Commit- 

tee and it was decided that the practice obtain- - ing in other State Legislatures/Lok Sabha may 
be enquired and the decision on this matter 
may be deferred मु then. It was 3150 decided 
that the decisfon” of the Committee be made 
applicable from the next year’s repoit and not दर B e 
from this yeaTs réport: = =. . . . 

P 
P 

(i) Oral Examination of the Tepresentatives of ) - Irrigation and Power Departments in Tespect of 
para 62 “‘Excess Payments to contractors” - and paragraph 85 ““Extra’ expenditure  due to 
superfluous esrth work™ appearing in the -Audit Report, 1966, on the Appropriation Ac- counts of -the- Punjab- Government Now ‘Haryana)-for the year, 1964-65, 

3 19th June, 1969 .. 9 Resumption of Oral Im.Emrm‘na’tion of the repre- sentatives of the Irrigation and Power Depart- - ment in respect of para-85 “Extra expenditure . due to seperfluous earth work™ appearing in - .. the Audit Report, 1966, on.the Appropriation 
Accounts of the Punjab Government {(Now Haryana) for the year, 1964-65, Bhakia Capals, Administration; ™™ T T 

4 20th June, 1969 .. ‘9 Resumption of-'O'raI"Ex'___‘_amma,'t,ion of* the repre- ‘sentatives of the IrHigation and Power “Depari- ments it respect-of following paragraphs (— 
we (i) Para 85 “Extra-Expeaditure due to supers” fluous earth work ; 

नर. (iix:Para 88."Avoidable payment of interest charges to Landowners™ ; 
R 7« (i) Para 95 “Suspected misappropriation;ete.” . .. . . -A{iv) Para 98 —“I'rreg'ula‘r Expenditure. on deposit ~ o _ -..works™ ;,हपत 

नएएएएएएएएसटसए सा - नि 
लि 

B e T ———— कस DA o e m—— <्साद जरूर . 
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Serial Date '~ No.of * -7 Business transacted K 
No. Members ) 

present . 

(v) Para 106(v) “Tohana Division, Rs 1,30,902 
February, 1953 to December, 1954 ;. 

- .o " appearing in the Audit Report, 1966, regarding, 

. i द - Bhakra Canals Administrationonthe Appropria 
] . _tion Accounts of the Punjab Government- 

- - " . 7 (Now Haryana) for the year, 1964-65. 

5 180 July, 1969 . - 7 1. Considération of communications received 
from_ different Departments on vartous  sub- 

- .jects 3 

- - " 2. Rcsumption “of oralIm_ Examination of the 

- - representatives of th. Irrigation and Power De- 
- - . partments in respect of following paragravhs. 

.M 'Pdara 62 “Excess payments to contractors’ ; 
T an 

जग. (if) para 106(vi) “Delay in investigation and 
fixing responsibility” 

- - : - _appearing in the Audit Report, 1966, regarding 

- - ः "Bhakra Canals Administration on appropriation 
— Accounts of the Punjab Government (Now 

Haryana) for the year, 1964-65. 

जि
 

1 

§ 19th July, 1969 e . 7 .Resumption of Oral Examination of fthe re- 

-7 - - presentatives of the Irrigation and Power De- 

‘partments in respect of the following para- 

graphs मा 

वन "री - - = (i) Para 62 “Excess payment to Contractors”™ 

. (i) Para 106 Vii) “Shortages” of Stores— 

T - " . -7 i = Tohana Division; 

. . (i) Para 106 (viii) “Shortages of stores— 

-7 T ~ Tohana Division, Rs 18,348 ; 

_ 7 - -(iv) Pnda,ra 106 (xii) “Sirsa Revenue Divisions’ 

a 

- 
. s 

. . . एसी Para 108 (iii) “Overpayment inthe contract 

- - . - - for burning of bricks” 

appeating in the Audit Report, 1966 on the 
Approvriation Accounts of the Punjab Govern- 

. ment for the year, 1964-65, 

7 15 Avgust, 1969 . .. . 8 1. Consideration of the communication re- 

- ceived from differeni Départments on varicus 

-7 . L subjects, 

- . 2. Resumption of Oral Examination of the 

. representatives of the Irrigation and Power De 

- partments in respect of the following para-. 

graphs e 

- (i} Para 108 ऐप “Overpayment in_the con 

- *tracts for burning of bricks™ ; and 



Serial Date ! No,of " ‘Business transacted . No. . - Members - - . = . 

" (i) Para 113 "N-on-retum of two jeeps sent to SR SR a firm for repairs” 

appearing. in the Audit Report, 1966, on the Appropriation Accounts of the Punjab Govern- * ment (Now Hatyana) for the year, 1964-65. 
B 26th August, 1969: .. _ 8 1. ~Consideration of the communications re- - ceived from the Irrigation and Power Depart- - = .~ _ ments on various subjects, _ . - 

- 2." Resumption of Oral Examinazion of the representatives of the Irrigation Depattments . in respect of para 79 “Lgss" appearing in the , . S . +  Audit Report, 1966, on the Appropriation Ace counts of Punjab Government (Now T Haryana) for the year, 1964-65, 
T 9 27thAvgust, 1969 9 _ 1. Consideration of the communications re-: ceived from the different Departments on * . vatious subjects, 

II. Resumption of Oral Examination of the T3 represenfatives ए the Irrigation and Power De- . bartments in respect of the following para- - . graphs पल 

"() Para 79 “Loss” ; and . 
- हु. _ (ए Para 81 “Sinking of Tubewells in Rewari 

area” | 

appearing in the Audit Report, 1966, on the . - लि -Appropriation Accounts of Jhe Punjab Govern- ment &ow Haryana) for he year, 1964-65, 
10 17th September, 1969, © 8 'L Consideration of Communications received ] . N frofim different departments on various subjects. 
T PO ' "2, Resumption of Oral Examination of the Iepresentatives of the Irrigation and Power De- - . partmentsin respect of  the following para- 

graphs :— 
. . (i) Para 10601) “Deliy in investigation and - " » = fixing responsibility in cases involving short- ages and loss of stores, Rohtak Division, - . Rs 33,607 ; and 

- - . (ii) Para 10870 Overpayment in the cemtracts for burning of bricks' H हर 
i - appearing in the Audit Report, 1966, on the Appropriation Accounts of the Punjab Govern- ment {(Now Haryana) for the year, 1964-65, 

11_ 18th September, 1969. 8 1. Consideration of the Communications re- . ceived from the different departments on the - 
various subjects, 

_ II.. Resumption of Oral Examination of the re- ः - न - - एन - Dresentalives of the Irrigation and Power De. ‘pattments in 
ms'\pcct of para 140 “Infructuoys, 
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Serial _ Data _ No.of © .~ Business transacted 
No, Mombers . . 

prosent ' 

-t Y expenditure relating to the Haryana State Elect- 
- ot ricity Board appearing in the Audit Rcport, 

: 1966 on the Appropriation Accounts of the 
Punjab Government (Now Haryana) for the 
vear, 1964-65. 

. 3.~ Scrutiny of fparagraphjnotes appearing दि 
_ the Appropriation Accounts of the Haryana 

< Government for the year, 1964-65, 1965-66 and 
- दि 1966-67 and the Audit Reports 1966, 1967 and 

- . 1968, relating to following Departments टन 

(i) Haryana State Blectricity Board ; 

.- (i) Excise and Taxation Departments ; and 

- . . (iii) Yrrigation Departments, and  framing of 
Questionnaires thereon. 

R
l
 |

 

12 27th Septomber, 1969 . हू Chalking out the programme to be followed 
(at Srinagar) - during visit to the Kashmir Valley, 

13 उठी Sepfember, 1969 ’ 8 On-the-spot study of the develop'ment activities 

. (at Srinagar) of the Jammm and Kashmir Government in 
various spheres at Srinagar. 

14 30tk September, 1969 = 7 (Cgnsideration of the points for discussion with 
(at Srinagar) the Speaker and Chairman of the Public _Ac- 

counts Committee of the Jammu and Kashmir 
. - - Tepislative Assembly and “decided,  inter-alia, 

- . to discuss the following points पर 

- कर = * () The manner and function and the nature of 
- - constitution of the Jammu and Kashmir 

_ - o Legislative Assembly ; 

- * I (i) The procedure adopted by the Jammu  and 

" ‘Kashmir Public Accounts Commitice for 

- vt =" _*Ofal Examination of the departmental re~ 
~  opresentatwves ; and i 

Il . 

T T M - (i) The intervalsat  which the Jammm and 
ST T - Kashmir Public Accounts Committee  meets 

for such examination and the method adopted 
: for framing its recommendations. 

15 1at October, 1969 ‘6 1. Diicuésion with the Chairman of the Public 

(वा Srinagar) - . Accounts Committeg and the Chairman of  the 

Committee on Public undertakings of the 

Jammu and Kashmir Legistative Ascembly in 

- - regard to the procedures adopted by them for 

_ _-Oral Examination of departmental representa- 
tives. 

-tz 7t 11. Calling on the Speaker एव the Jammu and 
Kashmir Legislative Assembly along with  the 
Chairman एवं फिट Jammu and Kashmir  Public 

" Accounts Committee and also  watching the 

~. ) procecdings of the opening session of the 

= Jammu and Kashmir Legislative Assombly. 
पा [ 

] 
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Serial Date- No. of 77 . Business trapsacted No. Members -~ - 
present 

16. ऊप October, 1969 6 The Committee took stock of the discussion held (at Srinagat) with the Speaker and Chairman, Public Ace 
counts Committce and Public underakings and 

-~ visit ¥to Pahalgam to see the developmental 
activities of ~ the State Government, 

17 4th October, 1969 6 Discussion about various schemes and develop- (at Sinagar) mental activities in execution का the Kashmir 
Valley. 

"18 * 9th October, 1969 9 1.. Consideration of communication received 
fromTthe different Departments on varous 
subjects., 

2. Resumption of Oral Examinationg of the 
representatives of Irrigation and Power De- 

. partment in respect of paragraph 40 “Overpay- 
ment to Contractors” appearing in the Audit 
Report, 1967 on the Appropriation Accounts - of " the Punjab Government - (Now Haryana) 
for the year, 1965-66. 

19 10th Qctober, 1969 , , 9 Resumption of the Oral Examination of the 
representatives of the Irmhgation .and Power 
Department |{in  respect of following 

paragraphs— 

(i) Para 40 “Overpayment ta’contractors™ ; ~ 

पप Para 54 (i) “D'.elay in investigation and 
fixing responsibility छवि cises involving 
shortages and 1055 of stores ™ ; 

. ही Para 59 “Alleged substitution of copper 
wire by steel wire" ; 

(iv) Para 78 “Barth work lying incomplete 
exposed fo damage’ ; and 

. . (शो Para 36 ""”Avoida'ble payment of interest to 
B land owners™; 

appearing in the Audit Reporfs, 1966 and 1967, 
on the Appropriation Accounts of  the Punjab. 
Government (Now Haryana) for the years 
1964-65 and 1965-66, 

20 15th October, 1969 . 9 1, Consideration of the Communication received 
from the Trrigation and Power Department. 

2. Resumption of the Oral Examination of the - representatives of the  Irmigation and  Power 
Departments in  respect of  paragraph 142 
“Avoidable Expenditure'? appearingin  the 
Audit Report 1966 on the Appropriation 
Accounts of the Punjab Government (Now = Haryana} for फिट vear, 1964-65; 

21 . 16th October, 1969 , 9 Resumption of the Oral Examination of the 
wpresentatives of the Irrigation and Power De- partments in respect of paragraph 144 “Irregu- 
larities in stores  accounts™ 

a______________-__.-___ppeann'g in the 

७



Serial Date No. of Business transacted ¢ > 

Membars 
present - - 

22 17th October, 1969 .., 

- 23 280 October, 1969 .. 

24 20th October, 1969 , 

- 25 6th November, 1969 

Audit Report, 1966, on the Appropriation 
Accounts of the Punjab  Government  (Now 

‘Haryana) for the year, 1964-65. 

* 8 ‘Resumption of Oral Examination of the _repre- 
sentatives of the Irrigation and Power Depart- 
ments in respect of following paragraphs - 

(D pdara' 148 “Avoidable expenditure and 10557 ; 
an 

- (ii) "Para 93 (b) “Avoidable extra expendituro;” 

- .~ appearing in the Audit Reports, 1966 and 1967 

on the Appropration Accounts of the Punjab 

- Government (Now Haryana) forthe years 

1964-65 and 1965-66 

7 1. Oril Examination of the representatives 04 
- the Excise and Taxation Department in respect 

_o_f the following paragraphs पा 

ए7 * (iyPara 125 “Unde”r-as'scssment,‘mls'take_s in 

computation एव tax ™ ; 

(ii) Para 73 “Non-levyof Tax on packing 
" material® ;and 

- (iii) Para 81 “Evasion of Tax" 

- appearing in the Audit Reports, 1966 and 1967 

- on the Appropriation Accounts of the Punjab 

- Government (Now Haryana) for the years 

_1964-65 and 1965-66 । 

2, * Consideration of the Communications received 
- from different departments on the various» 

“snbjects, 

3. Scrntiny of  parngraph/Notes appearing in 
. % 2... the Appropriation Accounts of the Haryana 

) Government for he year, 1966-67 and the  Audit 
Report, 1968, relating to Excise and Taxation 

. Department and Agriculture Department  and 
- framing of Questionnaire thereon, 

“ . 7~ Scrutiny of replies received  from the Govern- 

.- - ment in regard to the implementation of 

certain observations/ recommendations: mads 

~  'bythe Public Accounts committec on the 

following paragraphs न 
-+ 

- ) Paragraphs 44, 49, 130, of the 7th Report ; 

- हि Paragraphs 25 of the 9th Report ;and 

(ilf) Paragraphs 29 and 49'of the 10th Report. 

' 9 1. Consideration .of “the torariunichtions 
received from different Departments on the 

- Narious subjects. 



Serial Dat= - Number " Business transacted 

members bt - = 

. दा. Resumption of Oral Examination of the 
representatives of the  Irrigation and Power Dephsparhne\nts' In  respect  of following para-: gra पा - 

( Parz 148 "Avoidablo expenditure  and 
loss® ; and 

- ’ (i) para 96 (1 and 6) * frregularities in stores 
" accounts” 

* appearing in the Audit Reports, 1966 and 1967 on the Appropriation Accounts of the - ‘Punjab  Government for the years 1964- - 65 and 1965-66, 

IO, Scrutiny of replies received from the 
CGovernment in regard to- the implementa- tion of lcertain observationsfrecommenda- 
tions made by the Public Accounts Com- 
mittee on paragraphs 11, 26, 34, 37 of the . . 11th Report, 

26 7th November, 1969 9 Resumption of Oral Examination of the Iepresentatives of the Irrigation  and Power 
- Dephsartmen_ts' मा respect of following para- 

graphs :— 

(i) para 144 (4 and ही “Irregualrities in stores 
Accounts? 

(Para 142 “Avcidable  Expenditure” : 
appearing in the Audit Report, 1966 on the 
Appropriation  Accounts of the Punjab 
IgGsq_ovfisunmnt (now Haryana) for the year 

27: .26th November, 1969 9 I Consideration of the Cemmunicaticn _ received  from different depatrments on 
. various subjects. 

रु ही. Resumption of Oral Examination of 
the representatives of the Trrigation and 
Power Departments in respect of paragreph 
142 “Avoidable  Expenditure appearing in 
the Audit Report, 1966 onthe Appropria- . - . tion Accounts ofthe  Punjn GoYemment: 

. (now Haryana) for the year 1964-65. 

ता. Oral Examination of the representatives . .. . Tofthe Finance Department In  regard to 
s over  Grants/Appropriations  as H - : g T mentioned in fparagraph 15 of the Audit ह Report, 1968 and in paragraph 17 of the Audit - .. « - Report, 1969, 

28" 27th November, 1969 9 I, -Consideration of communication received 
- लगी different Departments on various 

su s, 

\ 4 
‘
2
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Serial 
No. 

Number of 
‘Date members 

present 

Business transacted 

29 

30 

31 

32 

4th December, 1969 

18th December, 1969 

19th December, 1969 

27th January, 1970 
{at Simla) 

पा. Scrutiny of the replies recgived from the. 

Government in regard to the implementation 

of observations/recommendations made by the 

Public Accounts Committee on paragraphs 27, 

38, 40, 41, 43, 45, 46, 50, 55 and 57 of 1lith 

Report of the Public Accounts Committee and 

making further observationsfrecommendation 

thereon. 

1. Consideration of communications received 

from different departments  on Varlous 

subjects. 

II. Scrutiny of paragraphfnotes appearing 

in the. Appropriation Accounts of the Punjab/ 

Haryana Government (now Haryana) for 

the year, 1966:67 and 1967-68, the Audi 

Reports, 1968 and 1969 and framing of 

Quostionnaires thereon in respect एव Excesses 

over grants/Appropriation for the  year, 

1966-67 and 1967-68 relating to :— 

(i) Paragraphs 2, 11,12, 15and 16 of Audit 

Repott, 1968, and । 

(i) Paragraphs 1,11,12,13,17, 18 and 21 of 
Audit Report, 1969, 

पा, Resumption of Oral Examination of the 

representatives of the Irrigation and Power 

‘Department in respect  of paragraph 93(b}— 

“pvoidable Extra Experditure” appearing 

in the Audit Report, 1967 on the Appro- 

priation Accounts of the Punjab Government 

{Now Haryana) for the year, 1965-66" 

8 I. Consideration of communications received 

from different Departments एप varivous 

subjects. 

II. Resumption of Oral Examination of the 

representatives of the  TFinance Department 

alongwith  the Administrative Secretaries 

concerned with the Excesses over Gronts/ 

Appropriations  as mentioned in paragraph 

15 of the Audit Report, 1968, and in para- 

graph 17 of the Audit Report, 1969, 

Resumption of Oral Examination of the 

Representatives of the Finance Department 

alongwith the Administrative  Secretaries 

concerncd with the FExcesses oOver Grants/ 

Apprepriations  as mentioned in paragraph 

15 of the Audit Report, 1968, apd in para- 

, graph 17 of the Audit Report, 1969 

Drafting of the Report on Appropriation 

Accounts of lhe (एप site Punjab Govern- 

ment for the years 1964-65 and 1965-66 and 

the Audit Reports, 1966 and 1967 in sofar 

as they relate to areas now forming part of 
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. ‘Number of . Seria Date members : Business transacted 
0. present . - 

_——\-—A—_q-_,__.._‘_‘______‘_‘_'-':__‘-—_‘_—__——_-_—p_“ 
L . - » 

N the' Haryana State and Appropriition N Accounts of the Haryana Government for : the years, 1966-67 and 1967-68 and the Audit - - - Reports, 1968 and 1969, 

33 28th January, 1970 - 7 1, Consideration of matters arising out.of the (at-Simla) - Oral Examination of the _representatives of 
" Finance Depariments alongwith the Secre- v taries concermed  with the FExcesies over 

Grants/Appropriations - as  -mentioned  in 
paragraph- 15 of the Audit Report,” 1968 

* and in the paragraph 17 of the Audit Report, " 1969 and framing:of questionnaircs thereon, 
It was decided to further examine the Finance P _ Secretary orally लाए this behalf 

. - ही. Drafting of Report , था _Appropriation/ 
Accounts of the “हाफ osite पु (Goverp- - -ent for the years 1964-65 and 1965-66 and 

*the Audit Reports, 1966 and 1967 in so far as 
these relate to areas niow forming part of the 
Haryana State and  Appropriation ‘Accounts - - of the_Ha?z na -Government for the years 1966-67 and 1967-68 and the Audit Reports, 

- 1963-69 . 
34  29th January, 1970 - Ditto 

(at Simla) - 

35 30th Janvary, 1970 .. I Ditto 
-.(at Sirla) . . ) . II. .Scrutiny of paragraphs/notes appearing b - - 3in the Appropriaticn Accounts Pupjab/ 

Haryana' Government (now Haryana) for - ‘the year, 1966-67 and the Audif Report, 
1968 relating 10 following -Departments apd 
‘framing of Questionaires thercon — 

. . . ‘(i) Welfare 'Department - -- 

(ii) Development and ‘Panchayals Depart- 
ments 

_ " "0 Medical Department 
o - *(iv) Bhakra Canals Administration 

(v} PBW.D. (Buildings and ‘Roads) 

(vi) PW.D. (Public  Health Departmeat)- 
_'(vii) Industrjes ‘Department - - r - 

) . . (vii}) Finapce Department. 
* 36 5th ‘Febiuary, 1970 7L Consideration of the communication re. लि - न Ceived from different Departments on the ¥ various' subjects 

जा. The convener (Shri *Bilwant Rai*Tayal) - - JE.of the Sub-Committee appointed 10 BO into. — " . " the accounts of the Panchshila Industrial ' Cooperative Society,  Faridabad, Presented thé Report 
of\_ the Sub-Committee, 

[
 

* 
1
,
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X -members,” 
0. present 

Number of 
* . Business transacted |~ 

~ गा. ©Oral Examination of the representatives 
‘of. the Finance Department-with regard to 
Excesses’ over Grants/Appropriation for the 

years, 1966:67 and' 1967-68. 

37 6th-February, 1970. * 7 1, Consideration ofr ther Communications. 
received. from different "Department, on, the 

.. . - variovs subjects. . 

38. 12th March, 1970 91. 

पा. Diafting and finalizing of Report on 
.Appropriation. Accounts of "the ‘composite 

Punjab Govemment for the years 1964-65 

and 1965-66 and the Audit Report 1966 and 

1967 in so far-as these relate to areas now- 
forming part of the Haryana State and -Ap- 
proptiation Agcounts-of the Haryana Govern 
ment for the. years 1966-67 and 1967-68 and 
the Audit Reports, 1968 and 1969. 

Sérutiny of replies received from the Govern- 
ment-in. regard to the implementation .of 

obsecvations/recommendations made by ‘the 
- Public Accounts Commlittee on— 

implementation: of 

() Paragraph8 : 59,60and 61 of the 1lth 
Report ; 

हो) Paragraphs 15, 16, 26, 34, 61 and 67 of 
आह 13th Report'; and 

(व). Paragraphs 17, 24, 25,'26 and 29 of  the 
14th Report, and making of further obser- 
vationsfrecommendations thereon. 

1: Discussion on the question of assistance 
by the Finance Departments with regard fo 

recommendations;ob- 
servations of the Committee. 

39 30th March, 1970 

पा, Consideration of the 

various subjects. 
i 

40  31st. March, 1970 

1 

8 I. Consideration of the 

8 1: Passing of condolence, Resolution in re- 

gard be__t_o'th_e death of Mazjor Amir Singh, 
Member of the Haryana Vidhan Sabha. 

of | communication 
different departments on received from. 

fiol e communications 
received from different Departments on various 

subjects 

I. Scrutiny of replies received from the 

Government in regard to the implementation’ 

of certain Observations/recommendations 
made by the Public Accounts Committes 

on — . 
(i) Paragraphs 18, 19, 23, 31 and 38 of the 
... 15th Report ; and ~ 
(i) Paragraphs 7,-8, 11, 12, 13 and 14 of the 

16th Report 
and making of further observationfrecom- 
mendations thereon. 
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-~ oo Report - 

4. During the period under review the Committce presénted its report 
to the House on the 27th February, 1970, 

Meeting at Places other than Chandigarh 

s The Committee held 6 meetings at Srinagar from the 27th Septemter, 
1969 to the 4th October, 1969, to watch the proceedings of the opening session 
एव Jammu कार Kashmir Legislative Assembly, to meet the Speaker and 
Chairman of Pubjic Accounts Committee and to see developmental activities. 
in the State of Jammu and Kashmir. Four meetings were held at Simla from 
the 27th January to the 30th January, 1970, to draft and finalize the report. 

Presentation of Report ? P 

6. The Chaing_an presented- the second repert on the Appropriation 
Accounts of the composite Punjab Government for the year 1964-65 and 1965-66 
inso far as these relate to areas now forming part of the Haryana State 
and Appropriation Accounts of the Haryana Government for the years 1966-67 
and 1967-68 and the Aundit Reports, 1968 and 1969 to the House on  27th 
February, 1970. . i 

' Proceedings 

7. A record of the procéedings of the meetings of the Committce has 
‘been kept in the Haryana Vidhan Sabha Secretariat, 
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- 1. ESTIMATES COMMITTEE 

8. The Committee consisted of nine members एव the Haryana Vidhan. 

Sabha who were elected by the Sabha on the 14th February, 1969, according 

to the principle of proportional representation by means of a single transferable_ 

vote, 
- 

0. Shrimati Chandravati was appointed by the Speaker to be the 

Chairman of the Committee. - 

10. _The Committee held thirty-six meetings. The names of Moembers 

and the number of meetings attended by cach of them are shown-in the table 

below — ) 
- s 

Serial Name of Member Number of 

No. - -4 - - Meetings 

न attended 

{ Shrimati Chandravati. . 36 

2 Shri-Abdul Razzaq 28 

3 Major Amir Sipgh 3 .. 32 

4 Mahant Ganga Sagar - 36 

5 *8hri Jagdish Chander ce L 

6 Shri Manohar Singh Azad 5 . 10 

7 Shri Prem Sukh Dass ' .. 23 

8 Shri Rajinder Singh - .. 23 

9 Shri Randhir Singh .. 17 

10 *Shri Narain Singh .. 26 

~ #Shri Tagdish Chander died on 26th April, 1969 and in'the vacancy thus caused 

$hri Narain Singh was elected to serve on this Committee with efiect from 14th 

August, 1969. . 

' Meetings beld and the Business Transacted 

. The dates of meetings the number of Members present and the business 

transacted at each meeting are given below :— 

Serial Date - Number Business transacted 

No, 
of 

_ Members 

; present 

1 ) 2 N 3 T g 

1 9th May, 1969 . 8 ‘The Speaker 5 The Speaker addrossed: the Come 
mittee in regard to its scope and 

) . 
functions. ‘ 

2 6th June, 1969 . 6 Scrutiny of the materials received 

from the Excise and Taxation Depart- 

ment. and Forest Department in 

- - support of the Budget Estimates 

- ही for the year 1868-70. 

- M.
 



. Number of ] Serial’ Date -~ ~members . Business, transacted. No. present 

1 2 —_ . . s 3 R ~ 4 

3 26th:June, 1969 <. ~7  Scrutiny of the materials received from 
the Excise and Taxation Department, 
Forest Department and Planning 
Depariment in support of the Budget " Estimates for the year 1969-70 and 
framing of guestionnaire, thereon. 

4 27th June, 1969 ‘e 7 Scrutiny of the material received from ' the Bducation Department in support - of फिट Budget.Estimates for, the year 
1969-70 anid framing of questionnaire . thereon, . 

5 11th Tuly, 1969 .. 6 Oral examination of the representatives ) -of the Forest Department in regard to - - the Budget Estimatés for the o yedr 
1969-70 pertaining 10 Forest Jdepart- . i ‘ment. 

6 आधी July, 1969 7 Resumption of . oral examination of 
the representatives of पट Forest 
Department. 

7 4th August, 1969 6 1. Informal discussion on.the Supple- ' . रा -Bstimates (15 :Instalment) B 
- 3 =70~ बना, -- - 

‘mental” representatives in connection 
with the Supplementary: FEstimates 
(1st Instalment), 1969-70, 

2, Oral _examination ‘of the Depart- - 

8 28th-August, 1969 7 -Oral -examination of'_therqgre_sentatives ' o - of the Excise: and Taxation Depart~ - - ‘ment -in regard to the " Budget 
Estimates for the vear 1969-70° per- 
taining  to Excise and Taxation' 
Depariment, 

9 29th August, 1969 "L 6 Resumption of oral examination of the 
representatives of (0८ 'Excise and 
Taxation Department, 

10 15th September, 1969 .. 5 Oral Examination of the representatives . of the Pducation Department in 
regard to the Budget Estimates for 
the year 1969-70  pertaining ‘to . Education Departinent. 

11 16th September, 1969 .. 7 Reswnption pf oral examination of the 
representatives थी. the  Pducation 
Departmens. 

12 3rd Octobér, 1969 पल गे Resumption of oral examination of the i representatives of the  Education 
Department. 

13\. 13th October, 1969 . 8 Resumption of oral examination of the 
representatives of the  Education 
Department. लय —————— न ना: 

il
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15 

Serial Date Numbser of Businesstransacted - * 
No. . Members” - 

R present 

1 - 2 3 ' 4 ‘ 

14, l4th October, 1965 8 Scrutiny of the material received- from: 
. the Haryana State Electrici ty Board 

in'support of its Budget Estimates for 
the year 1969-70 and framing -of 

_ questionnaire thereon. -~ . 

15 15th -.Oct.c_he'r, 1969 . 6 On-the-spot study of the schools and 

16 16th QOctober, 1969 

17 17th October, 1969 

18 27th Octeber, 1969 

19 28th October, 1569 

1207 4th November, 1969 
4 A - . 

न 21 Sth*November] ‘1969 

a *-.. - v - 

22 18tk Noyeinber, 1969 

forests of the Ambala District regard- 
ing  development/improvement .in 
their working.. 

On-the-spot ‘study’ of the scheools and 
forests of the Karnal District, regar- 
ding development/improvement in 
their working. - 

On-the-spot study of the schools  and 
forests of the <Gurgaon Ihistrict, 
regarding  development/improvement 
in their workingz  * . 

8 Oral examination of the respresenta- 
tives of the Haryana State Electricity 
Board in ‘regard «o fthe “Budget 
Estimates for theyear 1969-70, per-. 
taining to Haryana State Electricity 
Board. ः 

1. Observations. on the Education 
Department ‘were made by the Com- 
mittee after ymaking-an :onsthe-spot 
study. of varipus schools in the 
Districts of Ambala, Karnal and 
Gurgaon on 15th, 16th, and 17th 
October,1969. 

2. Scrutiny of .the materjal received 
from the P.W.D, (B & R.) in support 
of its Budget Estimates for the year 

-3 1969-70 and framing of questionnaire 
therson.” ' 

1. Oral exaniination:of the:répresenta- 
tives of फिट PW.D. (B. & R) पा 

- regatd.to the Budget Estimates for the 
year 1969-70 pertaining. to P.W.D. 

न (B. & R). 

2. On-the-spot study of facts pertaining 
- 10 the development of : Fcorests in 

Motni'  Hills,. in the district of 
3 ‘Ambala. ' 

On-thesspot .study.df facts pertaininig 
— to-the development of forest in Morni 

Hills and other arcas.. 

7 Resuimption.of oralexamination of the 
fepresentatives  of  the P.W.D. 

(B. & R} 
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Serial Date MNMumber.of Business transacted N - 
No. Members 

present 

1 2 _ 3 4 

25. 8th December, 1969 L. 7 ‘Respumption of oral examination of | 
i the representatives of the P.W.D. i 

(B. & R.) 

24 9th December, 1969 .. 7 Drafting of Report on thes Budpet * 
Estimates for पीठ year 1969-70 
relating to the Forest Depariment. 

25 15th December, 1969 8 1. Resumption of oral examination of 
the representatives of the Haryana 

- State Electricity Board. ' 

2. Scrutiny of the material received 
from the Chief Secretary to Goverp- 
ment, Haryana, regarding S.5.A: 
Board insupport of itsbudget estimates 
for the year 1969-70 and framing of 
questionnaire thereon. 

26 16th Degember, 1969 e 7  Resumption of oral egamination of 
the represeatatives of the P.W.D. 
(B. & R.). 

27 हाफ Jaouary, 1570 7 Oral examination of the repres entatives 
of the H:‘.u'¥3 ana Soldiers, Sailors and 
Airmen's Board in regard to the 
Budget Estimates for the year, 1969-70 
pertajining to the Haryana 8.8, & 
Airmen’s Board, 

28 90 Januvary, 1970 . 5 Resumption of oral examination of the 
representatives  of the Haryana State 
Soldiers, Sailors and Airmens’ 
Board. 

29 20th January, 1970 e 6 Scrutiny of the action taken by the 
Government onthe recommendations/ 
observations made by the Committea. 
in their Reports on estimates of the 
composite Punjab in-so-far as these 
relate to-the Haryana State. 

30. 21st Jannary, 1970 .. 6 Scrutiny of the action taken by the 
. Government on the recommendations/ 

observations made by the Committec 
in their Report on estimates of the 
composite Punjab insofar as these 
relate 0 Haryana State, - 

31 27th January, 1970_; .. 4 Drafting and finalisation of the Report 
of the Committee on the Budget 
Estimates for the year 1969-70, - 

32 28th Januwary, 19703 . 4 ‘Resumption of drafting and  finalising 
. s . of the Report एव the Committeé on the 

! Budget Estimates for the year 1969-70, 

33 2nd Febroary , 1970 6 1. Informal discussion on the Supple- 
o . mentary Estimates (2nd ‘lnstalment), 

1969-70. 

" 
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प्र 

Niimber of T . 
Serial Date members Business transacted 
No. present 

1 .2 3 4 

2. Oral examination of the Depart- 
mental represnentatives in_connee- 
tion with Supplementary Estimatcs 
(2nd Instalsnent), 1969-70, 

34 3rd February, 1970 5 Resumption of oral examination of the 
Dep'artme_ntal representatives in con- 
nection with the Supplementary 
Estimates (2nd Instalment), 1969-70, 

35 4th February, 1970 . 5 Resumption of oral examination of the 
Departmental  represeatatives  in 
connection with the Supplementary 
Estimates (2nd Instalment), 1969-70, 

36 27th March, 1970 .- 7 Passing of Condolence resolution in 
regard ‘the death of Majori Amir 
Singh, Member, Haryana Vidhan 
Sabha. 

‘Meetings at Places other than Chandigarh 

12. The Committee held threc meetings on the. 15th, 16th and 17th 
October, 1969, at Ambala , Karnal and Gurgaon District, respectively and 

made an on-the-spot study of Schools and ‘Forests there. In addition, the 

‘Committee hel d two meetings on the 4th and 5th November, 1969, at Morni 

Hills and made an orni-the-spot study of the developmental activities of the 
Forest. Department in Morni Hills and in some areas. 

. Reports Presented 

13. During the period under review, the Committee presented following 
Reports to the Vidhan Sabha — ! 

Serial~ By whom presented Date on which Subject 
No. presented 

1 Chairman, Committee on  [2th August, 1969 Report of the Estimates Com- 

Estimates ‘mittees on the Supplementary 
' Estimates  (Ist Inmstalment), 

_ .- . 1969-70 कि 

के. Chairman, Committee on  16th February, 1970 Repoit of the Estimates Com- 

- Estimates mitice -on the Supplementary 
_ - Estimates’ (20d  Instalment), 

. 1969-70, 

3 Chairman, Commiticc on  -27th February, 1970 Second Report of the Estimates, 

Estimates Committee on the Buudgt 
- Estimates for the year 1969-70. 

Proceedings 

14. A record of the proccedings of each meeting has been kept in the 
‘Haryana Vidhan Sabha Secretariat. 
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III. RULES COMMITTEE 

15. The Committee consisted of eight Members of the Vidhan Sabha, 
who were nominated by the Speaker on the 10th April, 1969. The names 
of the Members as well 85 of the special invitees are given below :— 

b 

(1) Brig. Ran Singh, Speaker, Ex-Officio Chairman ) ) 

(2) Shri Bansi Lal, Chief Minister ; 

(3) Shrimati Om Prabha Jain, Finance Minister ; 

(व) Rao Birender Singh ; 

(5) Shri Chand Ram ; 

(6) Chudhri Mukhtiar Singh ; 

(7) Pandit Ram Dhari Gaur : 

(8) Chaudhri Ranbir Singh. 
- 

Special Invitees - 

(1) Shrimati Lekhwati Jain, Deputy Speaker. 

2. Shri Roop Lal Mehta. _ 

16. The Committee .held only two meetings, i.e., on the 15th and 16th 
May, 1969. The names of the Members and special invitees and the number 
of meeting attended by each of them are shown in the following table :— 

Serial . Name of Member - - . No: of 
No, . meetings 

attended. 

1 Brig, Ran Singh, Ex Officio-Chairman 2 
2. Shri Bansi Lal, Chief Minister 1 
3 Shrimati Om Prabha Jain, Findnce Minister 2 
4 Rao Briender Singh 1 -5 Shri Chand Ram 2 
6 Ch. Mukhtiar Singh 2 
7 Pandit Ram Dhari Gaur 2 
8 छा, Ranbir Singh 2 

Special Invitees 

1 Shrimati Lekhwati Jain 

- 2 आप Roop Lal Mehta ‘e 2 

-l
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17. The Rules Committes at its meetings held 61 the'15th and 16th May. 
1969, discussed the scope and functions of the Committee and also considered the Report of the Sub-Committee of the Rules Committee for the year 1968-69.. 
The Rules Committee at its meeting held on the 16th May, 1969, after some 
discussion, dzcided that the Rules be framed in line with those of Lok Sabha 
Rules with such changes 25 were necessary from the State point of view, suiting 
the local conditions prevailing in the State. Therefore, a sub-Committee 
consisting of the following members were appointed, to consider the existing 
Rules of Procedure and Conduct of Business in the Punjab Legislative Assembly 
vis-a-vis Lok Sabha Rules and suggest modifications, etc., 50 85 10 bring them in line with the decision एव the Committee :— ' 

(1) Ch. Ranbir Singh, Converier. 

- -(2) Smt, Om Prabha Jain—Finance Minister. - s 

(3) Rao Birender Singh. 

(व) Shri Chand Ram, 

(5) Ch. Mukhtiar Singh. - 

- Meetings of the Snb-Committee 

18.. The.Sub-Committee held 19 Meetings in all. The meetings were 
held on the 27th May, 28th May, 23rd June, 24th June, 4th July, 215 July, 
Sth September, 6th October, 7th October, 22nd October, 231rd October, 13th 
November, 2nd December, 3rd December, 22nd December, 23rd December, 
1969, 120 January, 29th January and 30th January, 1970. 

The nu'mfber एव meetings attended: by each member 15 shown in the fol- 
lowing table :— 

Serial Name of Member No. .of 
No, meetings 

attended. 

1 Ch. Ranbir Singh, Convener .. 19 
2 Smt. Om Prabha Jain . 3 

*3 Rao Birender Singh - ‘e 8 
4 Shri Chand Ram . 17 
5 8hri Mukhtiar Singh .. 15 

19. The Sub-Committee, after careful study of the Rules of Procedure 
and Conduct of Business in the Punjab Legislative Assembly, as applicable 
to the Haryana Legislative Assembly, vis-g-vis the Rules of Procedure and 
Conduct of Business in Lok Sabha, drafted afresh the Rules of Procedure and 
Conduct of Business in the Haryana Legislative Assembly and presented their 
Report to the Speaker on the 13th February, 1970. 

Proceedings 

20. A record of the proceedings of the Commttee/Sub-Committee has 
been kept in the Haryana Vidhan Sabha Secretariat, 



20 £y A IV. COMMITTEE ON GOVERNMENT ASSURANCES  ° 
21. The Committee consisted of nine members who were nominated by 

the Speaker on the 10th. April, 1969. Chaudhri Mukhtiar Singh was ap- 
pointed by the :Speaker as -Chairman_of the Committee. 

22. The. Committeé held nine m_e'ctm"vgs in all during its tenure.. The 
names of the members'and, the number.of meetings attended ‘by each of फटा 
are shown in the following table :— - 

Serial - Name एव Member Number of 
No. . * meetings 

L attended 

1 Chaudhri Mukhtiar Singh we + 8 
2" Major Amir-Singh i 9 

. 3 Chaudhri Bhajan Lal” - 7 
4 Chaudhri Maru Singh Malik o .. 7 
5 Chaudhri Neki Ram ey 9 
6 Chaudhri Partap Singh (Daulatpur) . 5 
7 Chaudhri Raj Singh: Dalal i 5 
8 Chaudhri Rajinder Singh 7 
9 Pandit Ram Dhari Gaur - } 7 

- Subject Discussed “ . i 
- L - 

23, The Committee scrutinised the -assurances given by the Ministers 
on the floor of the Harvana Vidhan Sabha during the Budget Session, 1969 
{(held in January and February) and the Session held in the month of August, 
1969. - They also.scrutinised the replies received from Gévernment from time to time up to the 2nd February, 1970, in regard to the implerrentation of the outstanding assurances. In the case .of some assurances the -Committeewas 
-satisfied with the action taken by the Government while in regard toothers further information was elicited. ' 

" - - - 

Meetings held ind the Business Transacted . 

छा 24. The date. एव the meeting, the number of Members present and the :ousiness transacted at each nteeiing are given below उन : 

Serial Date * ‘Number of - Business transacted 
No. members . 

present- 

1 14th May, 1969 न. | The Secretary explained to the 
- Committee its scope -and func- 

tions, T 
2. 25th June, 1969 . 7 Consideration 'ए replies received 

from Government Depart= 
s ments in regard to the imple- 

mentation of Assurances, 

bl
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Serial - Duate. "‘Number "o_f 

No., Members 
piesent: 

; Business transacted 

3 16th July; 1969 7 

4 30th-October, 1969 .. 6 

5 21st November; 1969 :. 8 

6 22nd December; 1969 .. 5 

7 16th January, 1970 .. 7 

(i) The Committee reviewed the 
pending. assurances given:'on the 
floor of the Punjab Vidhan 
Parishad before the Reorgani- 
sation of the. Punjab State. 

(i) Consideration  of replies 
received from Government. 
Departments in regard 0 फिट 
implementation of Assurances. 

(i) Oral examination of the Sec- 

retary to Government, Haryana, 

Revenue Department, in connec- 

‘tion with an assurance. arising 
out of Government’s teply to 
‘Resolution tabled by Shri Rizak 
Ram, MLL.A., regarding amend- 
ment.in the Hindu Succession 

Act, 1956, 

(i) Consideration of  replies 
“received from the Government 
Departments in tegard to: the 
Aimplementation of the assur= 
ances. 

:.Consideration: of replies ‘receiv- 
ed from the Government 
Departments- in regard to घाट 
implementation of the assur- 
ances. 

Oral examination of फिट repre- 
sentatives of the Chijef Secre- 
tary to Government, Haryana, 
and of Agriculture, Revenue, 
Tndustries, Trrigation and Local 
Government Departments in 
connection with the implemen- 
tation of certain assurances. 

Scrutiny of assurances given by 
the Ministers during Budget 
Session, 1969. 
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Serial Date. Number of Business transacted - 
No. -‘Members 

present 

8 अत February, 1970 .. 9 (i) Scrutiny of assuramces given 
by the Ministers during the 
Session held in the month of 
August, 1969, 

(i) Consideration of  replies 
received from  Government 
Departments in regard to  the 
implementation of Assurances. 

‘9 4th February, 1970 .., 8 Drafting and finalisation of the 
Second Report of the Com- 
miitee. 

Presentation of Report - 

25. The Committes presented its' Report for the year 1969-70 to the 
House on' the 27th February, 1970 (Evening sitting), 

Sab-Committee 

26. The Sub-Committee .consisting of Major Amir Singh (Convener) 
Chaudhri Neki Ram, Chaudhri Partap Singh (Dautatpur), Chaudhri Raj 
Singh Dalal and Pandit Ram Dhari Gaur was constituted by the Committee 
on Government Assurances in their meeting held on the 215 November 
1959, to review the pending assurances given by the Ministers on the floor of the 
the Punjab Vidhan Parishad before the Reorganisation of the Punjab. State 
relating to the Haryana State, The Sub-Committee held six sittings on the 28th 
November, 1969, 16th December, 1969, 31st December, 1969, 12th January, 
27th January and 30th January, 1970 and submitted its Report on the 30th 
January, 1970. 

. 

Proceedings 

27. A record of the proceedings of each meeting has been kept in the 
Haryana Vidhan Sabh2a Secretariat, 

< 
o 

1o
} 

1
=



23 

V. CO_MMITT‘EE ON SUBORDINATE LEGISIATION 

28. The Committee consisting of seven Members of the Haryana Vidhan 
Sabha besides the Advocate-General, Haryana, were nominated by the Speaker 
on the 10th April, 1969. 

.. 29. Chaudhri Chand Ram was appointed by the Speaker as the Chairman 
of the Committee, 

30. Shrimati Chandravati tendered her resignation from the member- 
shipofthe Committee on the 23rd June, 1969 andin her place Shri Daya 
Krishan was nominated by the Speaker on the 26th June, 1969. 

31. ‘The Committee held 35 meetings. The names of the Members and 
number of meetings attended by each of them are shown उप the following 
Table:— 

Serial  Name of Member Number of 
No. -- meetings 

altended, 

1 Chaudhri Chand Ram o 234 

2 Shrimati Chandravati e 5 

3 Rao Dalip Singh . _ 29 

4 Shri Daya Krishan 4 . .. 16 

5 Chaudhri Kartar Singh Chhokar . 24 

6 ‘Dr. Mangal Sein - . 24 

7 Shrim"at.t_' P'rasanni Devi | .. 35 

8 Shrimati Sharda Rani T 34 

9 Advocate-General ः . Nil 

Selection of Rules for Scrutiny framed under the various Acts. 

32. The Committee selected the following Acts for the scrutiny of the 
Rules framed thereunder:— न 

(1) The Northern India Canal and Drainage Act, 1873. 

(2) The Punjab Medical Registration Act, 1916. 

(3) The Motor Vehicles Act, 1939, 

(4) The East Punjab Urban Rent Restriction Act, 1949, 

(5) The Punjab Development of Damaged Areas Act, 195]. 
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(6) The East PunjabDisplaced Persons (Land Resettlement)-Act, 1949, 

(7) 'फ East Punjab Utilisation एव Lands Act, 1949, - 

(8) The Punjab Habitual Offénders (Corfrol and Reform) Act, 1952: 

(9) ‘The Punjab Passengers and Goods Taxation -A”cdm_t,_ 1953 (No. 16 

"' of 1952 and No. 17 of 1955) (Haryana Amendment Act No. 7 
of 1967), 

(10) The Punjab Betterment Charges and Acreage Rafes Act, 1952 

'(11) The Punj-ab' Occupancy Tenants (Vesting of Proprietary Rights) 
- Act, 1852, - -- . - 

(12) The Punjab Requisitioning and Acquisition of Immovablé Property 
Act, 1953, ' 

हज “The Punjab Sugarcane (Régulationof Purchase ahd Supply) 
Act, 1953, i i 

(14) The Punjab Livestock Improvement Act, 1953, 

(15) The Punjab Entertainments Tax- (Cinematograph Shows). Act, 
1954.. B ' - 

- * . b (16) The Punjab State Tubewell Act, 1954, - 

(17) The Punjab Entertainments Duty. Act, 1955.- 

(18) Thé Pepsu Tenancy and Agricultural Lands हल, "1955: 

(19) The Punjab Professions, Trades, Call—ings and __Emplo‘ymen'-_ts 
Tfaxation Act, 1956. (along with Haryana Amendment Act No, 1 

_of 1967). . ._ Lo T 
+ (20) The Punjab Prohibition of Cow Slaughter. Act, 1955, -~ 

(20 The Punjab Industrial Housing Act, 1956. - - R 

(22) The Scheduled Areas Traders” (Facilities for-Loans) Act, 1956. 

(23) The Punjab Khbadi and Village Industries 08768 ०, 1955, __ 

(24) The Punjab Bhudan Yagna Act, 1955. - 

(25) ‘The Punjab Backward Classes (Grants. of Loans) Acf, 1957. 

(26) The P.unj_‘ab‘_ Mechanical Vehicles (Bridge -ToI'ls")_ कल, 1957, 

(27) The Punjab Warehouses -A_c‘,_t 1957, T 

(28) The Punjab Distresse‘d-Pers‘onsf (F_a_cinl_l_‘ties for Lo-an_s) Act, 1958, 

('_2"9_)' _The Punjab Commercial Crops. Cess 2८, 1963. ] i 

(30) The Punjab -Anatomy Act, 1963. . 

- 
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(32) 
(33 
(34) 

35), 
(36) 

37 

(38 

(39) 

(40) 
(41) 

“@2) 

(43) 

(44 
(45) 
(46) 
(व7) 

-(48) 
“9) 

(50) 
1) 

(&) 
1530 

(54) 

(53 

(56) 

e, 

(58) 

35~ 

The Punjab Dramatic Pérformances Act, 1964, 

The Punjab Tenancy Act, 1887. ] 
The Punjab Land Revenue Act,.1887. 

The Punjab Homoéopathic 'Practition_ers Act, 1965., 

The Punjab Minor:Canals Act, 1905: \ 

The ‘Colonization of Government Lands (Punjab). Act, 1912. 

The Redemption of Mort'gages‘,(Pu-njab)_ Act; 1913. 

The Penjab Excise Act, 1914 (alongwith Haryana Act No, 5 
of 1967) . 

The Restriction of Habitual .Qffenders (Punjab) Act, 1918 

The-Good Conduct Prisoner’s Probational Release Act, 1927. 

-The. Punjab Relief of Indebtedness Act, 1934. ] 

The -Piinjab-Suppression: of Immoral ‘Traffic Act, 1935, 

The Punjab State Aid-to Industries Act, 1935. 

The Punjab_Debtors Act, _'v‘1'9'36.' - 

Th_e'Pu'nja'b Registration of Money Lenders Act, 1938 

The Punjab Restitution of Mortgaged Lands Act, 1938. 

The Punjab Urban Immovable Property Tax Act, 1940 

The East Punjab M’flovab]c Property (Requisitionting) Act, 1947 

The East Punjab Molasses (Control) Act, 1948, 

The East Punjab Genersl-Sales Tax Act, 1948. 

The East Panjab Conservation of Firewood Supplies Act,, 1949, 

The Punjab Co-opérative Land Mortgage Banks Act, 1957 

‘The Punjab Land Revenue (Surcharge} Act, 1954 

Thé Punjab Land Revenuc. (Special Charges) Act, 1958 

The Punjab Electricty (Duty) Act, 1958 
" . 

“Thé Punjab Shops and Commercial Establishments Act; 1958 

The Punjab Reclamation of Land Act,-1959. * 

The Punjab Public Premises angd Land (Eviction and Rent Re- 
covery).-Act, 1959 - - .
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(59 The Punjab Panchayat Samitis and Zila. Parishads Act, 1961. 

(60) The Punjab Agriculfuiral Produce Markets Act, 1961, 
(61) The Punjab लि Areas (Improvement शा Clearance) Act, 1961. 

(62 The Punjab Cooperative Societies Act, 1961. 

(63) | नि Punjab 1.206 Revenue Special Asscssment (Exemption) Act, 
-— 

(64) The Punjab Land Improvement Scheme Act, 1963, - 

- (65) The Punjab Thur and Sem Lands (Reclamation) Act, 1963. 

(66) The Punjab Scheduled Roads and Controlled Areas Restriction 
of Unregulated. Development Act, 1963, . 

(67) ० Punjab Urban Estates (D_e'vel‘opmen.t and Regulation) Act, 
1964, . 

(68) The Punjab Industrial Establishments (National and Festival 
- Holidays and Casual and Sick Leave) Act, 1965, 

B Rules Scratinised 5 

33. The Committee scrutinised the following rules— 

(i) The Pepsu Tenancy and Agricultiral Lands Rules, 1958, framed 
under the Pepsu Tenancy and Agricultural Lands Act, 1955; 

(i) The Punjab Co-operative Societies Rule ¢ s, 1963, framed under the 
Punjab Co-operative Societies Act; 1961; ' O 

(iii) The Punjab Backward Classes (Grant of Loans) Rules, 1958, 
framed under the Punjab Backward Classes (Grant of Loans) 
Act, 1957; ] _ - ] 

{iv) The Punjab Urban Estates (Sales of Sites) Rules, 1965, framed 
under the Punjab Urban Estates (Development and Regulation) 
Act, 1964; o T 

(v) The Punjab Scheduled Roads and Controlled Areas Restriction of 
Unregulated Develdpo ment Rules, 1965, framed under the Punjab 
Scheduled Roads and Controlled Areas Restriction of Unregulated 
Development Act, 1963; .. . 

(सं) The Punjab Land Improvement Schemes Rules; 1963, framed under 
the Ppnjab Land Improvement Schemes Act, 1963; . - 

{vii) The Punjab Anatomy Rules; 1966, framed under the Punjab Apa- 
tomy Act, 1963; "7, . -- 

(viii) The Punjab Reclamation of Land Rules, 1960, framed under the 
Punjab Reclamation 'ए Land Act, 959; ) . 

{ix) The Good Conduct Prisoners’ Probational Release Rules framed. 
under the Good Conduct Prisoners’ Probational Release Act, 
1926; 

(x) The Punjab State Aid to Industries Rules, 1936, framed under the 
Punjab State Aid to Industries Act, 1935, . 

Ir
al
 

-
y



पु 
पक
 

27 . 

Meetings—Business Transacted 

_34. The dates of the meetings, the nutber of members” present and 1९ business transacted at each mecting are given below :— 

Serial Date Number - - Business Transacted, “ ~ No. of - 
Members - = B ) Presént e e o 

| _ 2 3 . 4 

- 1 22nd May, 1969 .. 5 () ‘Scope and functions of the Committee . were explained. 

(i) Appraisal ए work done by the previous 
Committee. .. 

(iii} Sclection of Rules for Scrutiny, 
2. 3rd June, 1969 .. 6 Securtiny of the Pepsu Tepancy and Agti- . cultural Lands Rules; 1958, - 
3 12th June, 969 _ .o 4 Resumption of Scrutiny of the Pepsu Ten- - ancy and Agricuitural Lands Rules, 1958, 
4 13th June, 1969 - [ Ditto 

5 2lst June, 1969 Ve 7 Scrutiny ए the Punjab Co-operative 'Socie- T B ties Rules, 1963, 

-6 10th July, 1969 .. 6 Resumption of Scrutiny of the Punfab Co- o operative- Societies Rules, 1963, 

7 1ith July, 1969 . 6 Resumption of Scrutiny of thie Punjab (o~ o operative Societies Rules, 1963, 
8 25thluly, 1965 i, 7 Ditto 
9 26th July, 1969 .. 7 i Ditio 

10- 31st July, 1969 . 7 (i) Oral examination एवं the representatives . of the Revenue Departrient in respect of 
the Pepsy Tenancy and Agricultural - Lands Rules, 1958, 

(i) Oral examination of the representatives - of फीट Co-operative Department in rese 
pect of the Punjab Co-operative. Societies 
Rules, 1963, 

" 11 25th August, 1969 .o 6 Resumption of oral examination of the ) ) representatives of the Revenve  Department - - in respect of the Pepsu Tenancy' and Agti- 
cultural Lands Rules, 1958, ~ . 

= 
12 26th August, 1969 . 6 Resumption  of oral examination of the 

representativcs of the Co-operative Depart- - ment in respect एव the Punjab Co-operative 
Societies Rules; 1963, 

13 28th August, 1969 . 6 (i) Scrutiny of the Punjab Backward Clagses ' कि (Grant of Loans) Rules, 1958. 

‘(i) Serutiny of the Punjab Urban Estates 
" (Bales of Siies) Rules, 1965, 



- 287 

Serial Date. Number . ‘Business Transacted., . 

No. - of - - 

- Members. 

__ "Present: _ i 

1 ) 3 4 . 

_ 14 2290 Avgust, 1969 .. . 5  ReSumption of Scrutiny of the Punjab_Urban. 
B Estates (Sales of Sites) Rules, 1965. 

15 9th September, 1969 ., _ _ 6 Sciutiny -of .the Punjab Scheduléd Roads' 
and Controlled-Areas Restriction of Un- 

-, . e regulated Development Rules; 1965, 

‘11th September, 1969 .. 7 

e 

‘Résumption of Scrutiny of ‘the Punjab 

Scheduted Roads and Controlled Areas 
Restriction of Unregulated Development 

o - ५. 2. . Rules, 1965. . - - 

19th September, 1969 .. = 5 (i) Oral examination of the representatives 

. - ' न of the: Schednled Castes .and” Backward. 

- - Classes Department in respeét of the’ Pun- 

] T 
3 ~ = 

"Rules,_ 1958, - 

_ ot - 0 Oral examigation  of - -the 
" jepresentatives of the Town and. Country 
* Planning/Urban Estates Department” 07 

-~ N respect of .the Punjab Urban, Estates 
(Sales of ‘Sites) Rules, 1965, 

(i)-Serutiny of the Punjab Land Improve- 
méent Schemes Rules, 1963, 7 

(i) Scrutiny of the Rules for Soil -Conser- 
"vation Scheme. . _ 

19 15. October, 1969™ .. 5 (i) Resumption of Oral examination” of the 

- _ = " Representatives of the Town and Country 

- . ‘Planning/Urban Estatés Department in 

(Sales of Sites) Rules, 1965. 

(i) - डिक of the Punjab Anatomy Rules, 

" 20 16th October, 1969 _ > 

- - the Town and Coiintry Planning/Urban 

. Estates Department in respect;of the Pun- 

. - ’ jab Scheduled Roads Restriction of Un- 

: regulated Development Rules, .1965. 

21. 315; October, 1969 

एक examination of _the representatives of 

(i) Resumption of oral examination of the 
representatives of the Town. and Country- 

. Planning/ Urban Estates Depariment  in 

! respect-of the Punjab'Scheduled Roads 

and Controlled Areas Restriction of 
Unregulated Development. Rules, 1965, 

(i) ! ninati 
of the Agriculture:Department in‘respect 
of the Punjab Land Improvement Schemes 

. Rules, 1963. . B 

#_flq_ न धन - 

- jab’ Backward Classes (Grant of = ‘Loans). 

yespect of the Punjab Urban Estates’ 

Oral examination of the represéntatives. 

TS
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Serial Date Number - - Business Tragsacted 
No. . नि of 

- i Members T 
Present 

1 2 3 - 4 N 

22 6th N‘o"ve'_m_'bcr. 1969 7 Oral examination of the representatives of 
the Medical and Health Department in 
respect of the Punjab  Anatomy Rules, 
1964, 

" 23 24th November; 1969 .. 6 Resumption of Oral examination of the 
Agriculture Department in respect of the, 
Panjab Land Improvement Schemes Rules; 
1963. 

24 2500 November, 1969 .. . 5 -Scrutiny of the Punjab Reclamation of Land 
’ b i ‘Rules, 1960, ही - =T 

25 5th December, 1969 .. 6 Scrotiny of the Good Conduct Prisoners, 
Probational Release Rules. 

26 16th December, 1969 .. [3 Scrutiny of the Punjab State ‘Aid-to Indus- 
tries Rules, 1936, 

27 17th December; 1969 .. 5 Resumption of Scrutiny of the Punjab State 
Aid to Industries Ruiles, 1936. 

28 कफ January, 1970 e 5 Ditto  * ¥ 

29 $th Jannary, 1970 . 5 (i) Oral examination of the Agriculture 
Depariment in respect of the Pdnjab Rec- 
lamation of Land Rules, 1960. 

(पं) 'Oral cxamination of the representatives 
ए the Home Department in respect of 

. the Good Conduct Prisoners’ Probational 
- ’ ‘Release Rules. 

30 14th January, 1970. . 5 Oral examination of the Representatives of 
the Industries Department in respect of the 
Punjab State Aid to Industries Rules, 1936. 

31 15th January, 1970 . 6 "Res‘-umpt:'on of Oral examination of the 
representatives of the Home Department 

- .- intespect of the Geod Cenduct ‘Prisoners’ 
- - Probational Release Rules. 
32 27th Janvary, 1970 . 6 Drafiing of the Second Repost of the 

) - Committee, 
33 28th January, 1970 . 6 Ditto 

34 5th February, 1970 .. 4 Diito 

35 6th February, 1970 . 5 Drafting and finalisation of the Second 
Report of the Committee, 

Report. Presented 

35, The Committee presented to the House their Second Report on the 
27th February, 1970 (Second Sitting). 

Proceedings 

36. A record of the proceedings of the Committee has been kept.in the 

Haryana Vidhan Sabha Secretariat. 
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VI. COMMITTEE OF PRIVILEGES - 

37. The Committee consisfing of nine members was nominated by the 
Speaker on the 10th April, 1969, - 

38. Chaudhri Sarup Singh was appointed as Chairman of the Com- 
mittee. The Committee held a total number of 3 meetings. The names of 
members and the number of meetings attended by each of them are shown in 
the following table :— 

Serial No, Name of Members Number of meet- 
e ings attended 

| Chaudhri Sarup Singh - - .. - 3 

2 Rao Birender Singh_ - - T 

3 Shri Chand Ram’ - . 2. 

**¥4 Shrimati Chandravati - : ‘e T3 

* %5 SheiDayaKrishai . = . B 

6 Chaudhri Mukhtiar Singh .. 2 

7 Subedar Parbhu Singh ‘e 3 

*#58°  Sardar Piara Singh - e A 

*¥9 Cha‘.udhri Pokar Ram Godara .- .2 

*10 Shri Ram Saran Chand Mittal . .. 

11 Shri Shanti Parshad Jaiswal ह - ः | 

12 Shri Surjit Singh 2 

*Shri Daya Krishan and *Shri Ram Saran Chand Mittal, M.L.As.. resigned from the 
Membership of the Committee with effect from the 23rd April, 1969, and 19th J une, 1969, 
respectively and in their places the Speaker nominated ** Shrimati Chandravati and ** Shri 
Pokar Ram Godara, M.L.As., with effect from the 16th June, 1969, under Rule 274 of पाए 
Rules of Procedure and Conduct of Business in the Punjab Legislative Assembly as applicable 
to the Haryana Vidhan Sabha. 

***Sardar Piara Singh, M.L.A. was also nominated to serve on this Committec with 
effect from the 21st Jure, 1969 under Rule 274 ibid. 
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-~ Question एव Privilege Considered 

39. The Committee considered the question of Privilege regarding the 

alleged Kidnapping of Shri Joginder Singh, M.L.A. (this question of Privi- 

lege was raised on the 4th February, 1969 and was referred to the Com- 

mittee of Privileges on the 10th February, 1969. The Committee 

for. 1968-69 could not complete the work.during its term and this  work 

. was left over for examination by the successor Committee (for 1969-70). 

The Report was presented, considered and adopted by the House:on the 12th 

August, 1969, 

) 40. The dates of the meetings and the attendance thereat are given 

clow :— 

Serial No. ~ Date Number of members present 

- 1 28th June, 1969 .- .5 . 

2 15th July, 1969 -~ . 7 

-3 29th July, 1969 .. .9 - 

Proceedings 

41. A record of the proceedings of the meetin.gs of the Committee has 

been kept in the Haryana Vidhan Sabha Secretariat. . 
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V1i. BUSINESS ADVISORY COMMITTEE 

42. The Committee which consisted -of six Members n_omina'ted' by the 

Spoaker on the 4th August, 1969, continued to- function up to the 9th Feb- 

ruary, 1970, when a new Committee was nominated., Brig. Ran Singh was 

the ex-officio Chairman of the Committee.. - 

43. The Cominittee; which was constituted on the 4th- August,, 1969; 

लात thiree meetings. ‘The names of the Members of the ‘Committee/Special 

invitees and.thé number (व meetings atténded by éach member are shown: in 

the following table पा . _ 

Number of - 

Serial ‘Name o___f Member -~ - - *- meetings. 

No. ~ o e attended 

1 छा ‘Ran Sing'h'_, Speaker, Ex-Officio Chairman .. -3 i 

2 Chaudhri Bansi Lal, एन Minister N 3 

3 Shrimati Om Prabha Jain, Finance Minister . T3 

4 Shri Ram Saran Chand Mital, M.L.A. - ,, "०3 

5. Rao Birender Singh, M.L.A. o T3 

" 6 Chaudhri Mukhtiar Singh Malik, M.L.A. ) . 3° 

Special Invitees 

1 :Chaudhri Chand Ram, 'M-.-L'.A. 3 

2 Chaudhri Jai Singh Rathi, M.LLA . 3 

3. Shrimati Chandravati, M:L.A: 3 

4 Chaudhri Sarup Singh, M.L:A. 3 

d.-4_. The Committee which constituted on the 9th February, 1970, also 

beld three meetings. The names of the Members of the Committee/Special 

-invitees and the number of méetings attended by each meémber are given 

below ना . 

. . L _ Number of 

Serial MName एव the Member meetings 

"No. attended. 

1 Brig. Ran Singh, Spéaker—Ex-Officio Chairman 3 
2 Chaudhri Bansi Lal, Chief Minister,_ 3 

3 3 Shrimati Om Prabha Jain, Finance Minister 
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Serial Name of Member ] Niumber of 
No. , - ः " “meetlpgs _ 

e o attended. ' 

4 Shri Ram Saran Chand Mital, M.L.A. . 3 

5 Rao Birender Singh, M.L.A. 3 

6 Chaudhri Mukbtiar Singb, M.L.A, . 3 

Sp—ec_lal'ln-vitees 

1 - Chaudhri Chand Ram, M.L.A. 

2 Chaudhri Jai Singh Rathi, M.L.A, 

3 Khan Abdul Gliaffar Khan, M.L.A. 

, 
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4 Chaudhri Sarup Singh, M.L.A. 

Subjects Discussed g - . 

45. The meetings were held on the 11th, 12th and 13th~ August, 1969, 

and also on the 13th, 20th and 23rd February, 1970. In these mectings the 

time table for various items of business before the Vidhan Sabha. during its 

sittings held from 11tk to 14th August, 1969 and from 13th to 27th 

February, 1970, were settled, . 

- - - - Reports Presented . - . 

46. The following reports were_ presented on the dates noted against 

each ;— . 

Serial Subject of Report ' Dage of  ° 

No. presentation, 

1 Recommendation régarding allocation of time for 120 August, 
presentation of Supplementary Estimates Bill, etc. 1969, 

2 Recommendation regarding allocation of time for  13th August, - 

discussion on.No-Confidence Motion and discus- 1969. 

sion on supplementary Estimates 

3 Recommendation regarding allocation of time for 1dth  August, 

various Bills and official resolution 1969, ' 

47. The Committee, which was constituted on the 9th February, 1970, 

agreed ६० transact certain business during the sittings of the Assembly held 

from -13th to 27th February, 1970, but did not take any decision nor made 

any recommendation. _ 
Proceedings 

48.. A record of the proceedings of the meotings of the Committee has 

been kept in the Haryane Vidhan Sabha Sccretariat., 
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49. The Committee consisted of six Members was nominated by the 
Speaker on 10th April, 1969. Ch. Maru Singh Malik was appointed by the 
Speaker ‘as: the Chairman.- - पर 

50. The Committee held a total number of seven mestings during its 
tenure. The names of the Members and the number of meetings attended by 
cach of them are given below ~— 

Serial- Name of Member * 4 Meetings 
No. _ ~ attended _ 

1. Ch MaruSinghMalik .. T’ 
- 2 Principal Ishwar Singh - - - —-- नर पावन २ 

3 Ch. Narain Singh. + वे. L, 5 

4 Shri'Shyam Chand =~ ~ R « * के. 

5 इस सवा फदा Singh Dahiya” T 

6 Shrimati Shakuntala 7 पद 

'फटस्हा टू ‘held कराते the Business” transacted 
- - नल . “न = = = Mmoo e s 

51. The dates of meetings, the number of Members present and the 
business fransacted at cach meeting are: given below :— 

[ 

Setial  Dated ' No.of - Business transacted 
No. ' oo Members o व 

- present i 

_1 अप उपर, 1969 .. 6 The quotation of books -and catalogues 
reccived  from-- various  bock-sellers 
were placed before the Committee for - - approval - e 

2 18th August, 1969° _, -1 The, Commitice were-of the. View -that 
. " "हा s = notices 06 sent tg the Hono Members 

. Tequesting them to: retirn Library books 
व. L.The Chairman donated two baoks to the 

Library 

L
5
 N
 

.- - - .. W oL 2 

34.° .Ol 

L
k
t



जा
 

-
 

Sen‘_al _ Dated 
P T 

M’ e P मं. न 4. 

_ 'Business transacted 
T ' . 

_Ml 

18th September, 1969 

7th November, 1969 

25th November, 1969 

18th December, 1969 

19th January, 1970 

5 

5 

5 

लय " o 
The. catologues of books received from 
U.P. Vidhan Sabha Library and Jiin 
Law  House, Chandigarh, were placed 
before the Committee 

The quotations received from different 
- booksellers on Urde Beooks were placed 

before the Comumittee. The Committee 
recommended the books for purchase, 

The list of Hindi and English books was 
placed before the Library Commitiee 
for approval. The Commitltee recom- 
mended the books for purchase. 

The Committee decided that the books 
may be purchased from the, other bogk- 
sellers on पट same discount if the ap- 
proved , bookseller camnot supply the 
publications in :question. "o 

The lists of English, Urdu and Hindi books 
were  placed  before the Library Com- 
miltee for approval, the committce re- 
commended the books for purchase. 

- T ———— 
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IX. HOUSE" COMMITTEE" . _ 

52. The Committee consisted of five Members nominated by the Speaker, 
on the 10th April, 1969, Shrimati Lekhwati Jain, Deputy Speaker was Ex 
Officio’ Chairman of the Committee. The Committee held two sittings during 

. the period under review. The names of the Memters and the number of 
meetings attended by each of them are shown in the table below — 

TABLE 

Serial ‘Name of Member No. of meetings 
No. ) _ attended 

1 Shrimati Lekhwati Jain .. 2 

2 Shri-Banwari Ram _ . 

3 Shri Chanda Singh .e 1 

4 S. Harpa)] Singh 

5 Shri Lal Singh ' . 

53, The Committee held two meetings during the period under review. 
The dates of meetings ; the number of members present and business tran-. 
sactedfsubjects discussed at each meeting are given below :— 

Number of 
Serial Date . Members Business transacted 
No. present - 

1 6th August, 1969 1 (i) Allotment of accommodation to 
Members in the New Legislators® Hostel 
fodr the duration of the ensuing Session ; 
an 

ऐप) Consideration of means of recovery of’ 
trunk calls charges from M.L.As.' in 
view of direct dialing system between 
Chandigarh-Delhi and Chandigarh-Agra. 

2 हक February, 1970 2 () Allotment of  accommodation. to 
Members in the New Legislators Hostel 
for the duration of the Session. 

Proceedings 

_ 54, A record of the proceedings of the meetings of the Committes b 
beon kept in the Haryana Vidhan Sabha. A
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X. GENERAL PURPOSES. COMMITTEE 

55," The Committce consisted of the following 22 members ‘nrominated 
by the Speaker on the 12th August, 1969, under Rule 265-N-and 263-O of the 

Rules of Procedure and Conduct of Business' in the Punjab Legislative 

(1) Brig. Ran Singh, Speaker . 

(2) Shri Bansi Lal, Leader of the House ) 

(3) Rao Birender Singh, Leader of the Opposi- 

(वी लि Lekhwati Jain, Deputy Speaker 

(5) Ch, Maru Singh Malik 

(6) Ch. Mukhtiar Singh 

(7) Shri Daya Krighan - ="~ 

हि) Shri B.alwant Rai Tayal 

(9) Khan Abdul Ghaffar Khan 

(10) Shrimati Chandravati T 

(11) Ch. Chand Ram 

(12 Ch, Sarup Singh 

(13) Shri Roop Lal Mehta 

'(14) Smt, Om Prabha Jain (Finance Minister) 

(15) Ch. Ranbir Singh _ 

(16) Shri Shanti Prashad Jaiswall 

{17) Shri Ram-Sar_au Chand Mital 

(18) Shri वार्ड Dass 

(19) Shri Mangal Sein 

(20) Major Amir Singh 

(21) Shri Partap Singh (Dauvlatpur) 

. {22) Shri Jai Singh Rathi 

The Committce did mot hold any meéting during 
~ " - 

- -~ - 
- 

Ex Officio Chairman 

<. Member 

o M‘embcr 

.o Member 

. हाल ] 

न" Member ह a 

«. Member - 

ह ,.. फटा] फट , 

" .. Member 

..~ Member 

.. Member 

- .. Member 

%, Member . 

o« Member - 

Member 

.+ Member 

.. Member 

Mem-bc'r 

Member 

Member 

- ) Mem'be-'rfl 

.. Member’ _ 

the period under review. 
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. XI, COMMIITEES. ON. PETITIONS. 

57. The Committee: cosisting: of the;following five members, was nomi- 

nated by-the Speaker (onthe:29th January, 1969) at:the. commencement.of 

the: Session held in the month ofiJanuary, 1969, ना 

(1) Shrimati Lekhwati Jain (Deputy Speaker) . ) 

(2) . S_hri‘ Daya ‘Krishan. 

3 Chaudh'ri- Partap छह (Daulatpur). 

@ Cha'-udh'r‘i Jaswant Singh Chauh_anb. 

(5) Dr. Malik Chand Gambhir. _ 8 

58. Shrimati Lekhwati Jain, Deputy Speaker, was Ex Officio Chairman 

of the Committee. . . 

59, - The- Committee consisting of the following; five: members was 

nominated by the Speaker (on the 12th August, 1969), at the commencement 

of the Session.  held उप the month of Angust, 1969 (— 

(1) Shrimati Lekhwati Jain (Deputy Speaker). 

(2) Chaudhri Maru Singh. 

(3} Dr: Rameshwar Dass Gupta. 

(4) Shri Bhagwan Dass Sehgal. 

(5y- Chaudhri Jeesukh, - 

60. Shrimati. Lekhwati Jain, Deputy Speaker; was Ex; Officio-Chairman 
of the Committee, N 

61. The Com'm‘it'tee consisting of the following five wmembers was 
nominated:By-the Speaker (on the 1317. February, 1970) at the:commencement 

of the Session held in the month of February, 1970 :— 

(1) Shrimati Lekhwati Jain (Deputy Speaker). 

{(2) Lala Balwant Rai Tayal, - 

(3) Chaudhri Hem Raj Sehravat, 

{4) Shri Lal Singh, 

y (5) कराएं mati Shakuntla. 

62, Shrimati Lekhwati Jain, Deputy Speaker was £x Officio Chairman 
of the Committee, i 

" 63. The Committec did not hold any meeting during the period under 
eview. . 
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